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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
~ FRINCIPAL BENCH
NEW DELMI.

P 1489/98

New Delhi this the 20th day of August, 1998

Hon'ble Smt.lakshmi Swaminathan, Member (3J)
Hon'ble Shrl Ke Muthukumcr, Member (A)

Sh. ﬂtma Ram Thakur
- 3/0 Shri Laxman 3ingh Thakur

R/0 8/5, Double Stories . ‘ .
Central Jail ataff Quarters, _ . .
Delhi-14 . ess Applicant

(By Adwocate Shri U,Sripastava)

.Versus

1. Un¢on of Indla, through the
Secretary,
Government of NCT of Delhl
5, Sham Nath Marg, Uelhi.

2. The Inspector Genmeral (Prison), -
Central-Jail, Tihar, New Delhi.

3. The Deputy Secretary Finance(Budget),
Finance Budget Uepartment .
Govt.of NCT of Delhi
5, Sham Nath Marg, Delhi. .
: : N +++ Respondents

0RDER (RAL)

’(Hoh'ble Smt.Lakéhmi Suaminathén, Member (3)
We have heard Shri U.SriQastava,learngd counsel. He 'f‘
draws our aftention to éhe Annexure A-1 letter iSSued'tO"tf/
Shri Rakesh Bhatnagar, Deputy Secretary (Héme)(G), Government’
of NCT of Delhi dated 28.6.1996. According to the learned
counsel, fhe case of‘the applicant for revision af ﬁay scales |
has been pla ced before the StE Central Pay Commission. He
is, houwsver, unable to'explain what actually is the revision
of pay scale the applicant is seeking,'cohséquent upon the
re ference méde to the '5th Centraf\PanyOmmission, which
accordlng to him had. included the pay scale of the applicant
and uhlch has not been commented Upon by the Commission. ue,
houever, find that the applicant himself has not made any

further representation to the.respondsnts.

2. Invthe ci rcumstances of the case, we find that this
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applicaticn is premature as the applicant has not exhausted the

alternative remedies available to him. Therefore, having \
. . [}

regard to the provision of Section 20 of the Administrativ 2)/
Tribunals Act, 1385, this DA is dismissed as not maintainable
at this stagd.
3. At this stage, the learned counsel submits that he may
be given permission to withdraw this OA. Permission is granted.
iz dismissed as uifhdrawn":Nﬁ costs.
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Accordingly, Uf




